
IN THE CENTRAL ADMINISTRATIVE TRIBUNaL HYDERABAD BENCH AT HYDERABAD. 

O.A.NO. 176/94.7< 
Date oforder; 15-2-94. 

Between; 
venkatanna Koncjanna. V 

?pplicant. 

and 
General Manager, a.C.RIy, Railnilayam, Secunderabad.- 
mvisional Railway Manager(P) M.G•  Hyderabad flivision, 
5.C.Railway, Secunderabad. ..- 

.. Respondents. 

For the .pplicants Mr.S.Lakshina ReddAr, Advocate 
For the Respondents; Mr. 	 Sc for IQys. 

CO RAM: 
THE RON' BLE MRJUSTICE V .NEELADICt RaD $ vICE-CHAIRMAN 

AND 

THE HON'BLE MR.R.PANGARAJAN $ MEMBER(ADMN) 

The Tribunal made the following Order:- 

Notice before admissi9n. 
Post it on 16-3-94. 
Until further orders the applicant should not be 

shifted from the post of (Joods Guard. 

Deputy Registrar(J)C.c. 

To 	 V 
1, The General Manager, S.C.Rlys, Railnilayam, Secunderabad. 

The Ltvisional Railway Manager(P) M.G. 
Hyderabad mvisionj S.C.Rly, Secunderat'ad. 

One copy to Mr.S.Lakshma R dy, Advocate, CAT.Hyd. 

One copy to r.&y'QOV'k 	- 	SC for Rlys, CAT.Hyd.. 
One spare copy. 
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TEl HOU' IILE IIR.A HØOORTIII :NEM±JER(A) 

Ti-L liON' ICLE MR TCHANDEASEiiITAR PEDDY 
NENLER ( cma) 

Al-ID 

- THE EbU ILL NFUR .EZAI&-ARAC,Al; : MENDER 
(AD) 

DatedJ  

M.A./RA/CA, No, 

O.A.N. 

T.A.No- 	 (VMP.No. 

Admltt d and Interim Directions 
issued 

Ailowe 

Dispos d of with directions. 

Dismis ed. 

Dismissed as withdrawn. 

Disrrii sed for Lefault. 

Rejeo ed/C rdered. 

No 6r6er as to costs. 
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